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I A copy each (in English and Hindj) of the Ministry of Consumer
Affairs, Food and Public Distribution {Department of Food and Public
Distribution) Notification G.S.R. 241 (F) dated "the 25" March, 2003,
publishing the Sugar Development Fund (Second Amendment) Rules, 2003,
under sub-section (3) of section 9 of the Sugar Development Fund Act,
1982, together with delay statement. [Placed in Library. See No. L.T.
8014/03)

. A copy (in English) of the Ministry of Consumer Affairs, Food and
Public Distribution (Department of Food -and Public Distribution) Notification
G.S.R. 344 (E) dated the 22™ April, 2003, publishing Corrigendum to G.S.R,
241(E) dated the 25" March, 2003, regarding Sugar Development Fund
(Second Amendment) Rules, 2003, together with delay statement. [Placed in
Library. See No. L.T. 8049/03]

REPORT OF THE COMMITTEE ON PETITIONS

DR. AK. PATEL (Gujarat): Sir, | present the Hundred and
Eighteenth Report (in English and Hind) of the Committee on Petitions on
the petition signed by Shri D.K. Rout, General Secretary, All Orissa State
Bank Officers’ Association, Bhubaneswar regarding the unfair labour
practices of the management of State Bank of India.

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON INDUSTRY

DR. P.C. ALEXANDER {Maharashtra): Sir, | present the following
reports (in English and Hind) of the Department-related Parliamentary
Standing Committee on industry:

(i Hundred and Twenty-seventh Report on Mol performance in
respect of PSUs of Shipping Industry ( Ministry of Heavy Industries
and Public Enterprises);
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{i} Hundred and Twenty-eighth Report on Provigions and Prospects of
Auto Policy as annouficed by the Government of India { Ministry of
Heavy Industries and Public Enterprises); and

{i) Hundred and Twenty-ninth Report on Credit Flow to SS! Sector in
the Regions of Defhi, Noida and Ghaziabad {(Ministry of Small
Scale Industries).

REPORT OF THE JOINT COMMITTEE ON OFFICES OF PROFIT

SHRI SANJAY NIRUPAM {Maharashira): Sir, | lay on the Table a
copy (in English and Hindi) of the Seventh Report of the Joint Committee
on Offices of Profit (Thirteenth Lok Sabha).

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON LABOUR AND WELFARE
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MATTERS RAISED WITH PERMISSION OF CHAIR

The antry of a person in the Partiament House precincts in the guise of the
Minister of Shipping
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